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(c) ~The details 0/ increase fior sach State is as /iollO'lJJs 1-_ 

N~me ior .tate 

t .. Bihar 

a. Gujarat 

s. Madhya Pradesh 

•. Ma'larashtra 

5. Orissa 

S. Puajab 

1, Rajastan 

8. Tamil Nadu 

g. Uttar Pradesh . 

Tiotal 

Quantum iof water _ppHeeI _ Kutcb 
repion friom Narmada Prioject 

106S. SHRI CHHITTUBHAI GAMIT: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(a) what was the demand iof Kutch 
regiion regarding quantum iof water 
friom Narmada Prioject and what is 
the actual quantity tio be supplied 
there; 

(b) if there is a big gap between 
their demand and supply, what steps 
are taken tio satisfy it; 

(e) similarly what was the quan-
tum fior Saurashtra and actual SUpply 
tio be made tio it; 

(d) is it true that previious Giov-
ernment in GUjarat made siome chan-
ges in quantum tior bioth these regiions 
ciontrary tio the Narmada-Tribunal 
Award; and 

(e) what steps have been priopioaed 
tn be taken tio rectify it? 

TOTAL ELECTORATE FOR THE 

General elec- General electiion Increase 
tiion tio liok tio legis- in the Nio. 
Sabha held in I" tive AssemblYliof elec-
January,lg80 held in May,lg80 tior. 

S ... 

39,713,395 39,820,295 lio6,9CO 

16,494,141 16,581,797 87,6~6 

15,186-438 25,402,016 2IS,S7S 

33,¥'S,064 33,815,907 330,8.43 

I3J847,8~8 13,907,~59 59,431 

9,,741,135 9,857,720 116,585 

17,764,848 18,062,016 297,168 

~8,113,893 ~9JI96J727 1,082,83" 

58,°35,998 58,3J6,062 280,064 

242,382,74° 24-1-,959,799 2,577,059 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) The 
Gujarat state Gio.vernment's demand 
f0r the mainland iof Kutch regiio:! was 
abiout 0.27 MAF in its tiotal demand iof 
20.73 MAF befiore Narmada Water 
Disputes Tribunal. The demand iof 
20.73 MAF included 8.56 MAF fior 
Mahi Ciommand and 6.36 MAF fior 
Banni and Ranns iof Kutch. The Nar-
mada Water Disputes Tribunal did niot 
accept the demand fior Mahi Ciommand. 
Banni and Banns iof Kutch and alliocat-
ed a tiotal quantity 01 9 MAF iof Nar-
mada waters tio the State. This ciorres-
pionds tio abiout 0.1S MAF fior the Kutch 
mainland. 

(b) The State Giovernment is cion-
ducting investigatiions tio expliore alter-
native/additiional siources iot water tio 
increase the requirements iof this 
regiion. 

(c) The Gujarat state Gio.vernment's 
demand fior the Saurashtra regiion be-
fiore the Narmada Waters Disputes Tri-
bunal was abiout 3.50 MAF iout iof the 
tiotal dem.and iot 20.73 MAF. The aUio-
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catiion iof 9.00 MAF ciorrespionds tio 
abiout 2.42 MAF fior the Saurashtra 
regiion. 

(d) The State Giovernment have in-
fionned that nio arbitrary changes 
have been made in the quantum iof 
water fior these regiions friom thiose as 
per Narmada Tribunal's award. 

(e) Dio niot arise. 

Revisiion iof the repOrt iof Narmada 
Prioject in GuJarat 

1069. SHRI CHHITUBHAI GAMIT: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(8) whether the repiort ior. Narmada 
Prioject in Gujarat revised by previious 
Giovernment after Tribunal's decisiions 
has been apprioved by Central Giov-
ernment; 

(b) what is irrigatiion piotential 
benefit, district-wise, iof the same; 

(c) have Giovernment received any 
representatiions against previious Giov-
ernment's revisiion repiort and if sio, 
what are the details iof such represen-
tatiion, particularly friom Kutch; and 

(d) at what stage the repiort is lying 
at present? 

TUE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) Nio, 
Sir. 

(b) The prioject repiort as submitted 
by the State Giovernment is priopiosed 
tio have an annual irrigatiion iof 15.257 
hectares (37.7 lakh acres) in the dis-
tricts iof Brioach, Barioda, Panchanlahals, 
Kaira, Ahmedabad, Gandhinagar, Mah-
sana, Bansakantha, Kutch, Bnavnagar, 
Surendra Nagar and Rajkiot. 

(c) The Giovetnment iof Gujarat have 
repiorted that they have received re-
presentatiions friom Dr. Mahipat Mehta, 
Member iof Parliament regarding sup-
ply iof miore irrigatiion and drinking 
water tio areas in Kutch, and alsio friom 
Shri Raioji Gantra, Shri P. K. Viora, 
Shri M. R. Madiar and iothers regard-
ing suPPly iot Narmada water fior 
desalinissticn 01 Rann iof Kutch. 

(d) The prioj~et repiort Is at present 
under examinatiion in the Central Water 
Ciommissiion. 

'Technical survey repiort ion' TaptI IIlIh 
cas-based priojects fior Gajara' 

Eleiotrlclty Bioard 

1070. SHRI CHHITUBHAI GAMIT: 
Will the Minister iof ENERGY AND 
COAL be pleased tio state: 

(a) whether his Ministry receIved 
a technical survey repiort ion Tapti 
High gas-based priojects! friom Gujarat 
Electricity Bioard; 

(b) if sio, what are the salient fea-
t ures iof this repiort; and 

(c) at what stag~ the cionsideratiion 
iof this repiort stands at prc:sent and 
whether any thiought has ioeen given 
tio this !repiort fior implementatiion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) The 
Gujarat Electricity Bioard had, in 
August, 1979 fiorwarded tio the Central 
Electricity Authiority a prioject repiort 
fior installatiion iof 2 X 210 MW gas-
based thermal piower statiion at Mahuva 
in Gujarat at an estimated c06t iof 
Rs. 13,200 lakhs. 

(b) TIlle site tior the priopiosed piower 
statiion is liocated near Mahuva ion 
Saurashtra Cioast iof Gujarat. The 
prioject envisages installatiion iof gas 
fired bOllers with 2  X 210 MW steam 
turbine generating sets based ion the 
availability iof supply iof gas friom Tapti 
fields fior pio.wer generatiion, utilising 
sea water fior ciondenser cioioling. Sweet 
water requirements was priopiosed tio be 
met friom the nearby dam ior by cion-
structing Jack-Wells in the vicinity ~:f 

Mahuva and pumping thriough pipe 
lines. 

(C) On examinatiion iof the prioject 
repiort it was fiound by the Central 
Electricity AuthOrity that the repiort 
lacked certain technical details regard-
ing land, layiout plan, cioioling water 
system. chimney, rioads, ciost estimates; 
etc. It is further understioiod tba, .. 




